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HON' BL.E MR MAHARAJDlN, MEMBER( J) 

Nano .is pr e:scnt ror applicants. Shri C.S.SINGH 

learned counssl. for raspondonts has again stressad that the 

impugned order of transfer has already boon implomsntod, as 

such tha application has boccme infryctuous. It seems tha t 

for: those reasons the applicant ls not intaros f:.ed to prcsecuto 

tho case. 

The .D.A . i s acc&Jrdingly dismissed in default of tho 

applicant, 

;9------
MEMBER-J 

DATED1Allahabad,August 25,1993. 
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